CENTRAL ADMINISTRATIVE TRIBUNAL
| ERNAKULAMBENCH

Q. ANQ 511/07

Fruday this the 02™ day of Noyember 2012
CORAM:

HON'BLE Dr.K.B.S.RAJAN, JUDICIAL MEMBER |
HON'BLE Ms.K NOORJEHAN, ADMINISTRATIVE MEMBER

- H.J Fernandez
Senior Commercial Clerk
Parcel Office
- Southm Railway ‘ -
Ernakulam Town | N - ..Applicant

-(By Advocate Mr.K.A Abraham)

Versus

1. Union of India represented by the Secretary o
Raflway Board, Rail Bhavan, New Delhi - :

2. The General Manager
- Southern Ra’%iiw_ay,' Chennai - 3

3. The Senior Divisional Personnel Ofﬁcer |
o Southern Railway, Trivandrum

4.  K.N Kamalakshan
' Senior Commercial Clerk,
Now promoted as Chief Commercial Clerk
Parcel Office ,Southern Railway o
~Emakulam JUnction Ermakulam ~...Respondents

(By Advocate Mr.K.M Anthru (R1-3))

This appi:cahon having been heard on 02”d November 2012 this
Tribunal on the same day delivered the following -

“ | ORDER
HON'BLE Dr.K.B.S.RAJAN, JUDICIAL MEMBER

According to the counsel for the applicant the grie\fance projected

through this O.A no more subsists. As such, the same is closéd.

| (Dated this the 02"d day of November 2012)
) ) —

K.NOORJEHAN | ,
ADMINESTRA'IWE MEMBER JUDICIAL MEMBER
SV



